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(b) if so, the decision taken by the 
Government in the matter ; and

(c) whether Government have assessed 
the number of freedom fighters eligible for 
the grant of such pension and the expendi
ture involved in it ?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (GIRH 
MANTRALAYA MEN RAJYA MANTRI) 
(SHRI K. C. PANT) : (a) Such a memo
randum has been received from the 
Tamilnad Freedom Fighters Committee.

(b) and (c) As the relief and reha
bilitation of freedom fighters is mainly the 
responsibility of State Governments who 
have their own schemes of pension, it would 
be for the State Government to consider the 
possibility of enhancing the amount of 
pension.

Increase in Price of Cotton

371. SHRI G. Y. KRISHNAN : Will 
the Minister of FOREIGN TRADE 
(VIDESH VYAPAR MANTRI) be pleased 
to state :

(a) whether Government have recently 
increased the price of eotton for the current 
year; and

(b) if so, the details thereof and the 
reaction of cotton producers, dealers and 
manufacturers in this regard ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF FORIEGN TRADE 
(VIDESH VYAPAR MANTRALAYA MEN 
UP-MANTRI) (SHRI A. C. GEORGE) :
(a) No, Sir.

(b) Does not arise.

lndo-French Trade Agreement

372. SHRI G. Y. KRISHNAN : 
Will the Minister of FOREIGN TRADE 
(VIDESH VYAPAR MANTRI) be pleased 
to state :

(a) whether the terms of the agreement 
regarding trade between India and France 
have been extended ;

(b) if so, the details regarding the 
export of Indian manufactured goods ; and

(c) the amount of foreign exchange 
likely to be earned through this agree
ment ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE 
(VIDESH VYAPAR MANTRALAYA MEN 
UP-MANTRI) (SHRI A. C. GEORGE) :
(a) Yes, Sir. The lndo-French Trade 
Arrangement entered into by the Govern
ments of India and France in October, 1959 
have been last extended for one year from 
1st January, 1971 by the Protocol of the 
lndo-French Joint Economic Commission, 
signed in New Delhi on 24th April, 1971.

(b) To promote exports of Indian manu
factured products the Protocol of the lndo- 
French Joint Economic Commission envi
sages formulation and implementation of a 
Commercial Development Programme with 
the appropriate French assistance, the 
details of which will be settled in due 
course.

(c) The present Agreement is on the 
pattern of our Trade Agreements/Arrange
ments with free market economy countries 
and does not involved import/export com
mitment. It is, therefore, not possible 
to anticipate the foreign exchange earn
ings.
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